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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No. 1808/2020

KALYANI TRANSCO                                    Appellant(s)

                                VERSUS

M/S BHUSHAN POWER AND STEEL LTD. & ORS.            Respondent(s)

(ONLY IA NO. 127575/2022 IN CA NO. 2225/2020 IS TO BE LISTED BEFORE
THE COURT)
(IA No. 160529/2022 – CLARIFICATION/DIRECTION, IA No. 35547/2020 -
EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED  JUDGMENT  and  IA  No.
41762/2020  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES and IA No. 35545/2020 - STAY APPLICATION)
 
WITH

C.A. No. 2225/2020 (XVII)
(IA No. 127575/2022 - CLARIFICATION/DIRECTION)
 
Date : 07-11-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE HRISHIKESH ROY

For Appellant(s)
Mr. Maninder Singh, Sr. Adv.
Mr. Diwakar Maheshwari, Adv.
Ms. Pratiksha Mishra, Adv.
Mr. Mayank Kshirsagar, AOR
Mr. Prabhas Bajaj, Adv. 

Mr. Abhijeet Sinha, Adv.
Mr. Sandeep Bajaj, Adv.
Mr. Soayib Qureshi, Adv.
Ms. Aditi Pundhir, Adv.
M/s.  Law Associates, AOR

                   
For Respondent(s)

Dr. Abhishek Manu Singhvi, Sr. Adv.
Mr. Bishwajit Dubey, Adv.
Mr. Spandan Biswal, Adv.
Ms. Srideepa Bhattacharyya, Adv.
Mr. Prajjul Goyal, Adv.
M/S. Cyril Amarchand Mangaldas Aor, AOR
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IA No. 127575/2022 in C.A. No. 2225/2020

                    Mr. Soumya Dutta, AOR

Mr. Vaijayant Paliwal, Adv.
Ms. Charu Bansal, Adv.
Mr. S. S. Shroff, AOR

Mr. Gopal Jain, Sr. Adv.
Mr. Manmeet Singh, Adv.
Mr. AR Frey, Adv.
Ms. Shatakshi Tripathi, Adv.
Mr. Vishal Boijlani, Adv.
Mr. Krishna Kumar Singh, AOR

Mr. Tushar Mehta, SG.
Mr. K. M. Nataraj, ASG.
Mr. Suryaprakash V. Raju, ASG.
Mr. Zoheb Hussain, Adv.
Mr. Kanu Agrawal, Adv.
Mohd. Akhil, Adv.
Mr. Nakul Chengappa K.K., Adv.
Ms. Akriti A. Manubarwala, Adv.
Mr. Mukesh Kumar Maroria, AOR

Mr. B. Krishna Prasad, AOR

Dr. Vinod Kumar Tewari, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

The matter be listed before a Bench of which one of us

(K. M. Joseph, J.) is not a member.

(NIDHI AHUJA)                  (MATHEW ABRAHAM)
  AR-cum-PS                   COURT MASTER (NSH)
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